¢I TEM NO. 210 COURT NO. 11 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).23126/2012

(From the judgenent and order dated 02/03/2012 in CMAP No.

46379/ 2000 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

SHI V SHANKARLAL SRRI VASTAVA Petitioner(s)
VERSUS
STATE OF U. P. & ORS. Respondent ( s)

(Wth application for exemption fromfiling Oficial
Transl ation, permssion to file additional documents and office
report)

[ FOR FI NAL DI SPOSAL]

Dat e: 09/ 05/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Petitioner(s) M D.K. Garg, Adv.
Dr Moni ka Cusain, Adv.
M. Hari Om Yaduvanshi, Adv.
M. Abhi nav Jai n, Adv.
For Respondent (s) M. lrshad Ahnmad, AAG
M. Abhisth Kumar, Adv.
M. Sudeep Kumar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Li st this matter on a  Tuesday for final

di sposal in the month of July, 2014.

[ KALYANI GUPTA] [ RENUKA SADANA]
COURT MASTER COURT MASTER



